RESERVED

CENTRAL ADVINISTRATIVE TRIBUNAL ALLANABAD BENCH

allahabad this the Q'™  day of Rewomdy, . 1994,

Hon'ble Mr, Justice B.C., Saksena, Vice-=Chairman
Hon'!ble NMr, K. Muthukumar, Administrative Member

| Original Applicstion no. 83 of 1992,

Dilip Kumar,S/o <ri Om Prakash, Guard, Railway
Guarter no, 511B, Lelitragar, Allchabad.

Fradeep Kumer Yedav, S/o sri K.L. Yadav, R/o0
367 /322, WOhatshnmganj, Allahavad.

e e e ¢ A;/F“licants.

Counsel for the Applicant sri sunil Rai

g!ﬂ/b 1.

Vers us

The Unicn of Indie through the General ltanager,
N. Aly. Beroda House, New Delhi.,

The Divisional Railway Ngneger, Northern Railway,
Allghabad.

The Senior Civisional Commerc1al Superintendent
N. Rly Allahabad.

The Senior Divisional Perscnnel Officer, N. Kly
Allahabad.

The senior Divisional Accounts Ufficer, N. Kly,
Allshabad.

«+s Respond:nts

Counsel for the Respondents Sri A.V. Srivastevs/F. Mathur
Sri B.B. Paul,

Alongwith

2 Original Apclication no. 406 of 1994

1.

2.

Subhesh Cnandrg, s/o sri Rajs Ram, R/o 407, Rejapur,
Distt. Allahabad.

A3 K SHETST >/o R, Prasad, R/o 317, K D.S.A. Ground

Versus

he Union ndla through the Zeneral } _
g' R{y . ~:‘O£ cuse, &gw 5gih1? &t Kanaer

The Divisional Railway ianager, N. Rly Allzhabad.

\




i 2 [

The senior pDivisional Comiercisl, Superintendent ;
N. Rly Allehabed. ’

s+ HKespondz=nts

criginal Applicatiemrhne+—3310-o0f 1993

Syed Nizam Hussain, S/o sved Ali Hasan, A/a 29 yrs.
R/o lohalle Chiktoli, P.S. Husseindbed, P.O.
Japla, District pelayum,

Ragubir Sharan Xharwar, S/o Jrl S. sunder, Af/a 33 Yrs
R/o 877-A Shastri Colony, Distt “ugalscra¢.

ess Appiicants

Vers us

Jnion of India, through General Manacer, N. =ly
Railway Board, Berods House, New Deiri,

h1 onmercigl Superingendent, N. Rly Barods

ef
use., N

Divisional Railway llenacer, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni>r Divisinal Comerciel Superintendent, '
N. Rly Nawab Yusuf Road Alighabad. .

e+ «+ Respondengs

Original Applicetion no. 39 of 93

Nirgle singh, S/o #. singh, a/a 30 Yrs, R/p
Ram Bssic \idalaya, Darganj, Allahebad.

Tarak lvath Fandey, S/o B.D. Pandey, A/8 30 Ygs.

R/o Village Kewalpur, Post Beri-vVisa, District
Varanasi,

Kamla Kant shukla, S/o P.N., Shukla, R/o Rem Besic
vidyalaya, Dareganj, “llchabad.

Amar Bath, s/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahabed.

Sushil Kumasr Tripathi, S/c K.S. Tripathi, R/o
Vil.age Laxshagrah, Post Lakshagarh (EHandia),
Distt. Aallahabaad.
shyam Shanker sShukla, s/o sri H.s. Shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad.

eeo prlicants.

Wersus

Union of India thrcagh Generael signager Northepn

Railway, Barcda House, New Delhi.

\()3&/ -3

—-— —
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2 Chief Commerciasl Superintendent, Northern Rai lway
Baroda House, New Delhi.

3% Divisional Railway Maneger, N. Rly, Allahabad.

4. Senior Divisional Commercial Supreingendent
N. rily Allahabad.

... hespondents

~

5. Criginal Application no, 38¢ of 1993

1. Fezal Karim. “/o Nchd. Kadim, R/o Vvillage Chakiyas,

House no. 104/241 Rpost Office 3.FP.C. Distt Allahabcd.

a8 Ajay Kashyap, S/o F.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Reailway polony smith Road, Allchabad.

..« Applicants
= e VeloussE

e Jnion of India, through General Manaoer, horthern
Railway, Kailway Board Barode House N. Delhi.

2 uhlef Commercial superlntendant N. Rly Baroda:

== o CEoygsey New Delbil o S I RTE T T
< Divisional Railway Menager, Northern kailway
Allahatad.
;§ _ 4. Senior Divisional Commercial Superintendent.

Northern Reilway Nawab Yusuf Road Allahabad, =

.... Respongents.

6. Criginal Apwlication no., 32 of 1993

1. Qarnrul Hesan, A/a 29 vre S/o Late Sri S.N. Hasan,
R/c 121Dariyekad, Jogighat, Allshatad.

.\Versus

1 Jnicn of India through Genral Manager N. Rly, Rly
Boadd Baroda House New Delhi.

o Chief Commercial Superintendent, N. Rly Baroda,

\Q&\/ o

= House, Nev Delhi,

E

|
i
i
i
!
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Divisional liailway !ianeger, Northern Reailway,
Nawab Yusdf Road, Allahabad. h

Senior Divisional Commercial Superintendent,
Northern kailway Allshabad,

«ss . Responacnts

JOriginal A pplication no, 1782 cf 1992

vinod Kumar Sherma, ~/¢ sShri Cnsbi Lal, K/o 17/A
Lahia Marg, Allehebad.

«sa Aublicant

¥ersus

The Union of India through the Chairmen, Reilway
Board, New Delhi,

B L Io T

The seneral Menager N. Rly Barode House, New Delh:.

The Divisional Railway fiancger, N. Rly Allsabed.

Frifye s

LTI ALY g

g, o R

Jriginal Apclicetion no, 1934 of 1992

Sh sem Norain singh, 3/0 R.N. Singh, R/o Will & Post
Jenauli, Distt. Baksur, bBihar,

Ravindra Tripetbi S/o sri §.C., Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.

Ram Bharat, S/o sirdhari Lasl, R/o Deogalpur, Post
Mau Aime Distt. Allshacad.

«» o Applicant

Versus

Union of India, through Secretary Rsilwzy Board,
Refi }Merg, New Delhi,

General Manager, Northern Railway, Railwasy Bhewan

Beroda HOU@) New Delhi. \

N

.Y

D -
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3. Chief Commercial Superintendent. N. Rly RailBhawan A
(Baroda House) New Delhi, |

4, Divisionel Railway Manager, Northern Railway, §
D.R.M. Office Nawab Yusuf Road, Allahabad. ’

8. 'VSenio; Divisional Commercial Superintendent, N. Rly
' D.R.M. Office, Allahabad.

«+s Respondents

9. Original Applicaetion no.352 of 1992

1 Rajendra Prasad Pandey, S/o Sri S.P. Pandey, 4
R/o Vill Nanhcopur, P.0O. Pahara, Distt. Mirzapur

<s> Applicant==

Versus

- The Union of India through General Manager, N. uly

e D1v151onal Railway ianager, N. Rly allahabad.

«ees Respondents

10, Original Application no. 430 of 1994.

oo g

1. Rajendra Kum%r, s/o sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthigenj, Distt. Allahabad.

2, Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Ganj, Dl<tt Allaébad.

«ee Applicants

Versus

1. The Union of India through the General Manager
N. Rly Baroda House, New Delhi,

2. Divisional Rei lway Manager, N. Rly Allahabad.

eni ivics . . .
SENIOr Divisional Gommervial Superintendent,. b

|
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N. Rly, Allahabead.

3.

1.

2,

12,

1e

ceoe RE‘SpOnder.‘tS

Criginal ppplication no. 400 of 1994

Ram Niranjan singh, Afa 38 Yrs, 3/c Sri R.N. Singh
R/o 183-alopibegh, Allzhabed.

Km. Shashi Srivastave, A/A 26 Yrs, D/o Sri V.N.
Srivasteva, R/o ! Dhinghwas Khothi, Alopibagh,
Allshabad.

Cinesh Kumer, afe 3. Yrs, S/o Sri G.S. lel Srivastave
E/o village & Fost sindhora, Distt. Mirzepur,

.. Applicents

Versus .
Jnion Of iIndia, throuch General jianag-r, Northern
Rei lway, Raeilway Roard, Rarode House. N. Delhi .

Chief Personnel Officer, N. Rly, Barode House.
““ew Delhi,

Divisional Reilway JManager, Northern Railway, Nawab
Yusuf Road, Alldhabad.

Senior Divisional Commercial Superintendent
N. Rly, Allahabad.,

«. .« Respondengs,

T

Original Application no, 399 of 1994 .
Kadir Ahmecd, S/o Sri abdul Ghafoor Khen, A/a 30 Yrs
R/o 182/K/1, A.D.A Colony Rajrocpur Allshabad.

-

Brijesh prasad, S/o Sri Naerein Prssad, Afa 26 Yrs,
/o 93-iatiysra Koadm Alopibsgh A tlanabad.

Kemles®h Singh, 5/0 sri R.m Bsli singh, a/a 37 Yrs,
R/c 129 Alopibegh, Allehabad.

Rajesh Kumar, S/o Narein Prassad, a/e 28 Yrs, R/o
544 Colonelgsnj, allahabed.

Arun Kant Srivaséve, S/® sri M.P. Srivasteva,

aj/a 3: Yrs R/o Azad Sguare, +.mbagh, Allahabad.

|
Km. Vibha sarswat, D/o S.5. serswat, a/e 32 Yrs l
R/o 133-BC, Leader Road, Railway Colony Allzhabad. ’

Km. Abha sarswat, D/o S.R. Sarswat, afa 27 Yrs i

N -7



/T

r/c 133-3C, Lead Road, Rai lway Colony, Allahabad.

Revi Shenksr Srivaétava, s/o sri Prem Kumer, h

G e
A/a 26 Yrs, R/ 130-C/5l-L Rajroop=-pur,
Allchabad.
e.s Applicents
\/ersus
l. Jnion of l1ndia through General Managsr, N. Rly,

Railway Board, Baroda House, New Delhi.

2. Chief personnel Officer, N. Rly Baroda House,
ivew Delhi,

3e Divisional Railway Menazer, N. Rly, A llahabad.

4, Senior Divisionsl Commerciel Superintendent, N. Kly |
fvawab Yusuf Road, Allanabad.

eess Respondents.

13. Criginel Application no. 397 of 1994

1% Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afeé 29 Yrs
R/050-A madhwapur Allehabad.

2. R.mesh saran §/s Hari Bhunker Lal, A /& 34 YTs
R/o C-27/273=-3, Indien Fress Colony Jagatganj,
Varandasi.

3. Re jeev Kumar Srivastave, S/o P.M. Lal, a/a 30 Yrs
R/0 CK-63/209-4 Choti Piyarie Districi, Verésasi

oo

4, Amulya Kumar Gupte, s/o sri N.K. Gupte, a/a 30 Yrs }x
R/o 178 ypurana Kaetra, Allshsbed. '

5 Surendra Kumar S/o K. Lal a/e 30 Yrs, Rf/o Vill. &
Fost Halimpur, Distt. Vsranasi.

b, Rakesh Behsii srivastave, S/o K.B. Srivaesteva,
A/ 26 Yrs, Rfo 12 Ghas-Ki-Satti, Khuladbed,
rd = L
h;lcnaoad.

e Priya Kant Srive:ztava, o/ Sr1 AN Lal, a/a 35 Yrs
R/o $-1/64-2G Chupe-Fur, Distt. Verenasi.

8. Fraveen Kumer 3/o sri :.prakesh, Afa 28 Yrs R/o shiv
3/13=-K-8, Nawalpur Colony, lNeerépur Bésahiee,
Varanasi,

«es Applicants

Versus \\
Qo
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1. Union of Indie, through General Manager, N. Rly,
Reilway Board, Baroda House. New Nelhi,

2e Chief Fersonnel Officer, Northern Reilwey, Berode
House, New Delhi,

3. Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad.

4, Senior Divisional Commerciel Superintendent !.. Rily
Newab Yusuf Road, Allahabad,

... Respondenss,

14, O0Originsl A pplicetior ne. 1702 of G2

e Re jendra Prasad , Afa 24 Yrs, S/o Sri Rej Behadur
Singh, R/o Vvill Khapati, POst Knapatia, Distt
Allzahstad.

D Dhazam Pal singh, A/e 32 Yrs, S/o L.R. Singh, R/o

Vvill, Shambir Singh Pur (Sewxen) P.O. Aurai,
Distt. Varanasi.

2% Mahésh Prasad, Afe 35 Yrs, S/o 5ri Kemji Prasad
R/o iohalla : arsurampur, Post Mughslsarai, Pistt
Vardnasi.

4., Munna Lcl, A/a 29 Yrs, S/c Sri Cheddi Rém R/o

@2 Vvill Chandhasi (Khuswaeha Besti) Post Chancdhasi,
Mugalsaria. Distt. Veranasi.

o s o /-\p..rlicantﬁ'.

VVers us

1. Union cf India, through General Maneger, N. Rly
Baroda House, New Delhi.

2. Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhi.

=i Divisional Reilway Mdnager, N. Rly MNawab Yusuf FKoad,
Allahcbad.

4, Senior Divisional Commercial Superintendent, DRM

Office, Allahabud,

..+ ltespondents

15, Original A poplicetion no., 1227 of 1993

1, Lal Bahsadur, S/o sri Jhanra, a/a 28 Yrs, R/o vill

\\%Q»




Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

2.

3

4

Se

16.
1.

/19 /]

Kishorilal, S/o Jhanna, A/a 22 Yrs R/o Vill, Bhewaroh:
P.0. 3indhaur, District 'Mirzapur.

horilel, s/o Jhanna, Afe 30 Yrs, K/o Vill Bhewarchi,
P.0. Sindheur, Distt. Mirzs ur,

Dinesh Prassd, S/o Sri Shvnatn pPrasad, A /e 32 Yrs
R/o vill & P.Q. Bereini, Distt. Mirzs ur

Kam Subhag, 3/0 Sri D. singh, A /@ 27 Yrs, R/o
vill Murahuan, P.O. sShikargenj Distt. Vvaranasi.

Sunil Kumer, S/o sri Banshi Lal a/e 31 Yeras
r/o B.P. 285 Ravi Nagar Cnlony, Neer Keli Maqir
Mughalsarei, ‘arenasi.

v e ./{p'l)li cd l'"ts =

o A TR o o

Versus

Jnion of India through General Manager, N. kly Rail-
way Board Baroea House. New el

Chief pPersonnel Officer, N. Rly Baroda House, New
Delhi.

Divisional Rui lway Mene.er, Northern Reilway,
Nawab Yusuf Road, A llaheb-c.

Senior Divisionel Commercial Superintendent
I.. Rly, Navao Yusuf Road, Aallehabad.

.. Respondents

Original Agpliceticn no, 873 of 19093

Santosh Kumer Dvivedi, S/o late Sri R.M. Dwivedi
li/oc Vill & Post sindthora, District uMirzapur

Ranchir <singn, S/o S.N. singh, r/o vill sultanpur,
P.O. Makhme}p ur Distt. lau,

Virendra singh, s/osri s. singh , r/o \ill Rampur
post RampurDhamave Ditt. Allchsbad.

Jitencra Bshadur singh, s/o sri A.singh, r/fo ‘
vill and Fost Rampur Dhemava, Bistt. Allehabad. 1

nen vijei singh, s/o S.%. Singh, r/o vill & po:t
saempur Dhamava, Bistt Allshabad, )

Vinay Kunar singhi,s/o sii .ishesh §ingh a/a 22 Years | |
r/o vill ¢ post Rsempur, Dhamava, Distt. Allahabad. P

rodha singh, s/o s-i R. Behedur, r/o vill chadpur,

\
Qm§b .. Jo |
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post Bhiteura, Distt. Fatehpur.

8.

9.

ram Kripal singh s/o sri A . Singh, R/o Vill Sahimepus,

post Bhitaure, Distt. Fatehpur.

Kunwar Rajendra singh, s/c sri J.B. Singh, #/o
Badi lMadari, Fost Siswen, Distt. Allahabad.

10, Raghvendra Pratey Singh, S/o sri V.singh r/o vill

1l.

14,
LA

16.

Churiyani, posi churiyeni Distt. Fatehpur.

S.C. Mishra, s/o R.S. Mishra, r/o vill Jathi post
Mahidcinpur, Distt. Allehabad.

Hardwer, S/o Rem 3ingh, r/o vill and Post Kaunia
Disti. Azamgarh.

Ajail Kumer Srivestava, S/o sri (Late) Saheb Lal
Srivasteva, r/o Vill & post sindthora, Bitt.
Mirxa;.ur.

Anant fathak, S/o S.N. Pathek, r/o B-24 G,.T.E.
Karelli Allahabed,

Kunwar Surendra Sinch, s/o J.B. Singh r/o Vvill
Beli Madari, post Siswvan, Distt Allahabad,.

Ramesh singh, s/o M. singh, r/o vill and post Rampur

Dhemava, Distt A .lahebad.

T

18,

1.

S.K. Gupte, S/0 K.L. Gupta, r/o 4 HB/107 G.nga *‘agar
Colony Varanasi,

Hishemuddin, S/o sri Sahauddin, r/o 537-4 Shanshyam
Nagar Colony Allahcbad,

«e. Applicants

Vers us

Union of India, through senerel Manager, N, Rly
Reilw ay Bcard, Baroda House, N. Delhi,

Chief rersonnel Ofiicer, Northern Railway, Barcde
House, Mew Delhi,

Divisicnal Railway jilan.cer, Northern iailway,
Nawab Yusuf Road, Allshabad.

Senior Divisionel Commerciel Superintendent,
Noethern Railwey Allahcbad,

..+ Respondents

\

R

e S

A B

g
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()
Originel A pplicetion no., 779 of 1993
ilahesh Kumar, S/o sri H. lLal, r/c New Lasker Line,
rurena Baihrsna, Allshabac.

ees Applicants

Versus

The wnion of Indie through the General Nenager,
northern Railway, Bsrods House, New Delhi.

The Divisional Railway Manager, Northern Ralilway

- Allahsbac.

Tre Senior Divisional Commercial Superintendent
Northern Reilway allchabed.

The senior Divisionagl perscnal Officer, N. Rily
Kllahgabad.

\ i
The Senior Divisional Accounts Officer, N. Rly Allshal

s+ Respondents

Origingl Application no.746 of 1993 ’

Samarnath singh s/o salik Ram &/o0 vill Kureh-Khurd,
P.0O. Mugalsarai Distt )Mugalsarai.

Om Prekas! Sharma, S/o Late Sri puttoo Lal Sharme
a@fe r/o vill parshurampur (sikatia) p.O.
Mugalsarai, Pistt Mugaslasria,

ees Applicents

Ver sus

Union of India, through General Manejer N. Rly
Railway Board, Baroda House. ‘*ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional “cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N. Rly
Allzhsbad,

. +s Respondents

Original Application no. 530 of 1993

Ramesh Chandre, S/o sri R. Chsrep,r/o vill
Jmarganj P.S. Raipur, Tehsi Machlishahr, District
Jaunpur. \




10,

i

290,

N
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satya prakash, s/c adhya, e/e 30 yrs r/s vill_
Rampur Sawai, P.0O. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna rrasad, s/o Srinsth r/fo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

Sri Ram Singh s/o sri Murali, afa 29 yrs r/o’
vill Behdeul Khurd, P.O. Jurwen Nisirp ur,
Tehsil patti Dlstt. Pratapgarh,

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur.

Laxmen Sinrgh, S/o0 sri purali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti
Distt Pragpgarh.

Girjs Shankar, S/o sr1 Chhote Lal A /a 31 yrs -
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr
Distt. Jaunpur. |

)
Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

Anrit Lal, S/o Sri neth rgu villumarganj P.O.
Raipur, Teksil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

.e. Apvlicantgs

Versus

Unicn of Indie through General Mandger, Northern
Raildway Kailway Board, Barods House, New Delhi.

Chief Perscnnel Officer, Northern Railway, Rarods
House, l'ew Delhi.

Divissonel Ra;lme; V.anager, N, Rly Nawab Yusuf
Racd Allszhancd.

Senior Divisional Commerciel Superintendent, N.R1ly
Allzhacad,

... Respondents

Criginal Application no, 479 of 1993
Shiv Shenker, S/o Rar khon, r/o vill RBehdaul Khurd
fost Gaura pistt. [

b
Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur |
post Rampur, Distt Jeunpur, i

Ram Behadur, S/o sr. ichan Lel, rfo Purani Bardahi %
Bazar, Post jlukundasaganj, Tehsil patti, Distt. )
Prat<dpoarh, \
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4, Ram Ashrey, S/o sri Ram adhar, r/o village Sukhen
Misirpur, Post Suvansa, Tehsil Patti. Ditt Pratapgarh.

&7 Vibhe shanker, S/o sri Cheottey Lal rfo vill
Eanveerpur, POst R.mpur Distt Jaunpur.

6. Rém Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
rost serai Bika, Distt. Jaunpur.

7. Ram Dahadur, S/c sri Rom Abhilash, r/p vill
pue Kharagrai, Post Suvnase, Distt. Prastapagarh,

8.  Ramshecnker, S/o sri Chottey Lal, r/o Banveerpur,
post Dampur Distt. -8unpur,

S Lalji, sSpo sri Matapher, m/o vill Meerpur, post
Madhupur, Bistt. Jaunpur,

10, Shesh Nath, s/o sri Mata Saran , r/p vill & Post
Sileaudhi, Distt. Frata,.garh.

e se AP ‘licent

Vers us

i Jnicn of India through General lianager, N. Hly Reilweay
Board Bafoda House, New Delhi.

2. Chief Perosnnal Ufficer, Northern Rail@ay, Barode

Howse, New Delhi.- -

3. Divisional Reilway, Manager, Northern Rallway
Allshabad.

4, Senicr Divisional Commercisl Superintendent

Northern Railway A llahebad,

eses Respendents

29. Originsl Apclicaticn no, .416 of 1993

1. Kishen singh, S/o sri Ram Nagina Sin:h r/o
J:. yard Colony Qr. no. 702-C, Mugalsarsi, Distt.
varenasi,

A Ramesh, §/o sri Ramji r/o vill & P.OC. .Farshuramp ur
sibtien post Mugalsarai, Distt. Varenasi.

3. Ashok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, P.0. Mugelssrai, Alinauar
Distt. V.renasi.

4. Prem Kumar Srivastave, 3/0 sri s.4\. Srivasteve,
r/o Loco Colony Qr. no. 128-K Mugslsaraj Distt
Varsenasi, :

0. Dilip Kumar Sinha, s/o sri Deep Nzrein lal,

R/o Hanur Colony Gr. no. 694-A iugalsarai, Distt.
Veranesi,

\ ... Applicants

%‘\/ .-y

o & . r!.,: = ?'m”:’ e e e S




l.

3.

LA

Versus

Union of Indieé through General Manager, N. R1ly
Reilway Board, Barcde House, New D-lhi.

Chief Personnel Officer, Northern Railway, Barcde
House, New Delhi. '

Civisional Railway Manaver, Northern Railway
Allahahad,

senbr'Divisional Commercial Superintendent, Northern
Reilway, Nawab Yusuf Road, Allshabad.

. o hespondents

Criginal Application nc. 1006 of 1992
santosh Kumar s/o sri B.G. Sherma, r/o 146-4 Loco
colony aligarh.

oo+ Applicant

Vers us

Union of India through the ienersl Maniger, N. Rly
Baroda House, New Delhi,

‘Divisional Railway Manager, N. Rly Allsnhsbed,

Seriior Divisic,al Commercisl Superintendent, N. Ry
Alldhabad,

.+« Respondents

vriginal A pplicetion no, 1303/92

sushil Kumar Pandey, S/c¢ Ft.Rk.N. Pandey, ii/o
60 Bhendari sttion Rd. Jjaunpur,

smi, Jyoti Saexené, W/o Sri K. Sexena, 99/303, Sisamau
8adha Gheuraha, K.npur, :

o s 0 .’\pp llC:ntS .
Vers us
Jnion of lndia through General jManager, N. Rly
Baroda House, New Dolhi.

The Divisional Railwsy Meneger, Northern Railwey




2&
i
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Allehabsad.

The Scnicr Divisicnal Commerciel Supdt. N. Rly
DRM Office. Allahabad,

.e. Respondents

e

Original Applicatiorn noc. 1715/92

Indu prabhe rander, w/o sri B8.N. Pandey, r/o
94/1A Galle Baszar Tilhargenj. allahebac.

smt. adhuri Misra, W/o sri O.P Mishra, r/o A
62. Bhandari S&ailion Road, Jaunpur. b, i

...‘Applicant

Vers us

e

Union of India through General Manager, N. Rly
Borada House, New Delhi,

Divisional Railway Maneger, N. Kly A llchabad.

Senior Divisionsal Commercisl Supdt. N. Rly DRV
Office , Allehsbad.

.+« Respondents

Origiral Applicetion no. 133/93

Kripa Shenkar, S/o sri V. Nath, Vvill pata-ka-pura
F.O. Rem Nggar, PBistt. Allahabed

Jmesh Chendra, S/o Sri s. Prasad, R/o Vill Tikari
P.O. Bhamni Hitar, Distt. Allehaved.

oes AppPlicunts

\Versus

Jrnion of indie through General )Menager N. kKly |
Baroda House, New Delhi, é

Divisional Railway janager, N. Rly, Allahebad

S5r. Divisionel Commerciel Superintendent, N. Kly
DRV Office Allszhabad.

\ «+« Respondants

R

T T S N ey i
kot wacengpd T




2%,

nivisioral Railway Méenegel, N. Rly, allahabac.

[l 16 [/

Original Ap.lication nc. 514/93

sri Krishns hend Pathek, s/o sri T. Pathak, r/o
vill. ameon, P.O. gahibaanj, Distt. Varanasi

subit De, S/0 S.K. De, r/o Uma Kutir, station
Road, Jeunpure. :

... Aoplicant

Versus
Jrion of 1ndie through General Manager N. R1ly

3aroda House, New Delhi.

sr. Divisicnal superintendent Gommercial N. Rly
DRIA Office, Allahabad.

... RESpONd=NTS Pl

Original Appliceion no. 777/93

satya prakash Mishre, s/o sri R.S. Mishra, R/ 0
A/3, 176 Krishna Nagar, Keedoanj, Allehabad.

... Applicent’

Versus

Jnion Of Indie through General lianagerl, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llehabad.

sr.Divisional Commercial snperintendent , No Rly
DRM vffice Allahabad.

... Res,oncents

Origirel A ppliceicn nc. 487/93

shechi Kumar liishre, s/o R.A. Mishra, r/o Vill
Ghatwa ; ost Xerchana, F.o. rarchana, Distt allahiebed.
Fresent Address 134- Tula Rem Bagh A 1lehabad, ;

na endra Prasad Mshsra, s/o sri D.P. Mishra
vill Kasidahan, P2st Netheipur , Distt. yaranasi

snoop Singh, S/o Sri S.P. 5irsh, B/o Vill. end p.O.
Bam “cgar Bhojpur, PeSe Antoo, Distt. pratapgarh.

... Applicects

\

Versus Q€§v - .- 1)




28.

1.
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Union of India through General Manaeger, N..Kly
Barcda House, New Delhi.

Divisicnal Railway .Maneger, N. Rly alishabsad,

Senior Divisinal Commerciel Superintendent N. Rly

A%}ahabad.

Senior Divisional Personnal Officer, liorthepn
Railwsy Allzhabad.

Ssnior Divisional Acccunts Officer N. Rly
Allahaked.

.+. nespcndents

Original Application no. 1028/93

Rajesh Kumar Tripathi, S/o Sri R. Tripathi
R/o 354/7/1, Jayantipur, Dhumapgang Allshcbad.

... Applicant

Ve rs us

Jnion of India through Zeneral ilsnager N. ly
Baroda House, N, Delhi. '
Divisional Railway :‘aneger, N. Rly allahubad.

Senior Divisional Commercial jianager, N. 5ly
DRM. Oftfice Allehabad.

... Respondents

Original Application no. 1243/93
shiv prakash Dubey, S/0o S.D. Dwivedi, r/o Vill,
Nawapura (Kakraha) P.O. Fatehpur, Distt. Mau.

eeo. Applicant

Versus

Jnion of India through General )gnager N. =ly
Baroda House. New Delhi.

Divisional Railway Manager, N, Rly Allzhabad.

Senior Divisional Commercial Menager, N. Rly

Allahabad,
\\ .e+ Respondents

b

8

¥

S e SO
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39. Originel Applicetion no. 1362/92
l. Pawan Kumer Psndey, S/o Sri S.S. Fandey, R/o 161/5

A, Azad Negar, South Malaka, Allahabad.

2 Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
Vill./p.O. Kaju, Allahabad.

ese Apolicant

Versus

1. Union of India through General Manager N. Rly
Baroda House. New Pelhi.

25 Divisional R&ilway Yeneger, N. Rly Allzhabad.

a. Sr. .Divisional Ccmmercial, Superintendent N, Rly
A llahabad.

..o Respondents

32. Originel Applicetion noc. 1511/92

Suresh Kum r Srivss&ava, S/o Sri R.K.L. Srivasteve
r/o 36A/60, Judhwal, Tilharganj Allahabad.

«s. Applicant

Vers us

1. The Union of India through General [Manage £, N. Rly
Baroda House. New Delhi. ’

2% Divisional Reilway Menager, N. Rly Alle p¢ p.o,

3. Sr. Divisiorial Gommercial Supdt. N. Rly 71 ymv office
Allahabd. o

<+« R€5 3C pdents

32. Original applicetion nc. 1609/92

1. sharda Babu, S/o Ghussit Lal, R/o ) ¢5. pNakhas Kona
Al iahabad. ! i !

s Qiijﬁagggad, S/o sri Abrar Ahma 3., r/fo 553 attarsaiya,

‘s 00 ApilliCérxt
Versus \\

. - 19

e | - Ry vt oo - . _._...._7..,,_._._-,,



1.

3.

3.
4,

| gt w
. O
.
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Union of 1ndia though General Managef M. Rly
Allahabead.
Divisional FRailway Manager, M. Kly Allchabad,

Sr, Divisional Commercial supdt. N. Rly A llahabad.

.+« Respondents

Original Application no. 1628/92

Vijai Kumer Sinha, S/o sri D.N. Lal, r/o Hapar
Colcny Gr. no. 694-A jiughalsarai.

Sunil Kumer Sinha, s/o sri V.N, Lal, Rf/o Qr. no.
603=B Hapur Colony Mugalcarei.

Narayan Dutt Dubey, s/o Late sri K.D, Dubey, r/o
131-3H, First Avenue, Reilway Colony, Smith Road
Allahabad. '

«e. Applicents

Versus

Union of India, thrcugh General Manager, N. Rly
Barode House. New D=1lhi,

Chief Commerciel Superintendent, N. Rly Baroda House

New Delhi,

Divisional Railvay Remanger, N. Rly allehabead.

Sr, Divisional Commercisl Supdt. N. Rly Allchabad,

. «o Respcondents

Original Applicction no. 1663/92

Mithlesh Kumer ¥.shre, 5/o sri H,R. MMishra
r/p 41-C Baghambari Koed, Tilek Negar, Allanhabad.

sharad Dhyani, S/o Late Sri G.P. Dhayeni, r/c
c/o G.P. Dhayani, Prayag Saengit Semiti, 12-C Kamle
Nehru Road, Allehabad.

Ramji Verma, S/o sri k,N. Vermeé r/o House no.
173/B Railway Colony no., 1 Subedarganj, Allshabad.

«-+ opplicanis

\

QW}L' Sl
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Ve IS US

{hrouah General mansger, N. L Ly

ie Union ofvlndiu
Baroda H- use, Hew Delhi,

2. Chief Commercial superintendent, Ne Rly Baroda
uouse New Belhi.

B pivisional Railwsy Maneger N. Rly allehabtad.

4. sr. Divisionel Gonmercial Supdt. N. Rly Al lahabad.

~espondents.

3&. Original applicetion no. 17713/92
L. vinod Kumz $/¢ STi R.Y. Ram, r/o C 757, GIB Nagar
Kereli Allahsbad.

o,  virendre Kurer, S/© Sri R.S. Ram nfo 23/B/76/C/ Sy
1003, Allspur,j Allahgbac. '}

- {

T T=sanjay Kumar srivasieva, s/o 571 ReFe grivestave
r/o| 1458/5A, Ghekiu, P.O. GIB Negat, 4llahabad,

Applicents.

{\Jers us

. . - : - 4- : T = 1
1, Jnicn of indaé through General Manaaer, N, Riy £ B
New Celhi, { R
i . i
2 The Divisionai Roilway Menager, N. Rly Allehabad. i
3. sr. Bivisional Comml. Supdt. Northern Reailway
DARM Office allchabad. , g

Kespond=nis

o o0

3%, Jriginsl A oplication no. 1821/92

I sudhir Kumer /Sfo sri rrideye Neréin south of Jania
Roed, New Yel Distt. Patna, present Address.
101 anend Bagh 0Uld Baiharena Allehcebead.

... Applicent

\

\fﬂ}‘s JS \/
Es I l'
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lo. —Jnion of Indie through Gneral jianager, N. Rly
Barods House. New Delhi,

2. Divisionral Reilway jianceger, N.Rly Allahebed,

T Ssr. Divisionsl Commercial supdt.i. nly Allehabed.
) . 4, f. Divisicnal FPersonnal Officer N. Rly Allahebad,

S Sr, Divisional Accounts Of{icér, N. Rly Allahabead.

e+ Respondents

38. Original applicetion no. 1822/92

1% Arun Kumer, S/o sri G.F. Srivastave, r/o 101,
Olc Baiharena Allahabed

... Applicant

Vers us

the General Manager, N. Rly -
d .

1. Jnicn of 1ndia through
Barode House. Allechava

2 Divisional Reailwey 'anager, N. Rly Allshaebad.

3.. Sr. Dvisional Commercial Supdt. N. Rly. allahabed.
4, Se. Divisional Personnal Officer, N. nly Allchebad.
Sl Sr. Divisional Accounts Officer, N. Rly Alishabad,

.. Respecndents

39. Original aApplicaion ro. 1825/92

1. Virendra Pretap singh, S/o R. Singh, R/o lMurahen,
Post Shikarganj, Distt. Varanasi.

on Virendre Bahadur 3ingh, 3/o0 S1i KR.B. Singh, R/o
Vvill rrempur, Fost Chakie, Distt. Varenasi.

3. Mohan prasad, S/o sri lalji, R/o Vvill Murahen, post
Shikerganj, Bistt. Varenasi.

4, Brij Raj Yadev, s/o sri B.R. Yadav, R/o Vill
Murahan, Fost Shikarganj, Distt. Verenasi,

5% Krishne Morari, Sinch, 5/o0 sri R. Muret, r/fo
vill Mure han, post ghikarganj, Pistt. Verenasi.
6. Surendra :retap singh, S/o Ssri R.B. singh, R/o Vil!

Premg.urPost chakia, Distt. Varaneasi.

L
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Versus

1. Union of 1ndia through General ianeger, N. Rly
Baroda House INew Delhi.

2 Chief Commercial Superintendent, N. Rly Raroda
; ' House New Delhi,

3. Divisional Kailwey ianager, N. Rly Allahebed.

4., Sr. Divisior.al Commercial Superintendent ,

Ne Rly, Allehabad,

«s. Responcents

40. Originsl Applicstion no. 1231/92

i.  alok Kuwsr,sinha, ¢/o sri c.p. Sinha, r/o 233,
Old Beirshana,: Allshabad.

2; Ajai srivestave, S/o Sri Om Frekesh, r/o

36/51
Kals Dande Bhawapur, Hismatgeng, 4 llahebad.

ose  Anlicants

X

~Versus

i Union of India through:eneral llaneger, N. kly
Baroda House, New D¢ 1hi.

2 Divisional Rai lway Maneger, N. Rly Allahebed.
£l Sr. Divisional Commercial sSupdt. N. Rly A llshabad.

e . Rhéspondents

44. Original Application no. 333/92

1 Shwetank Verma, ~/o s5ri B.P Verma, r/o 25, Ghas ki
satti, Khuldabad. Allchabad.

s Applicent

Versus
1. union of lnida through General Nsnager N. kly
.aroda tiouse, New Delhi,
2 General Vansger, N. Kly, Railway Bhawsn (Baroda

iouse), N.w Delhi,

———

T S Iy
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- A < Chief Commercial Supdt. N. Rly, Rail Bhawan,
Baroda House, New Delhi,

4, Divisional Reilway Nena.er, N. Rly, DRM Cffice
Allshabad. .

Sr. Divisional Commercial supdt. N. hly, Allahabad.

w

— . pt
... nespondents

49, Criginal Apclication no, 643/94

1. shiv Dayal randey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Naini Allsahabad.

oo+ Applicent

Versuds

Ine Union of Inida through general Manager, h,"aly
‘ a*oda HOJse, hen Daihl Sl =

Sr. Divisional Commercial anager, N. Rly nllahabad

.+« Hepsondents

43, Original ppplicetion no. 61/94

1. Santosh Kumar Sinha, s/o L.J. Sinna, a/fa 32 Yrs.
r/o Vill Kanharpur, F.J. Kherden, Distt. Varanasi.

.o Applicant

Versus

1. Union of 1ndie through Zeneral ;lenager, N. Rly,
Baroda House, New Delhi.

Za Chief Commercial Supdt. N. Rly Buroda House,
New Dehi,

Bl Divisional Railway tlenager, N. Rly, Allshecad.
48 Sr, Divisional Commercial Supdt. DRM Ofiice
Allahabad,

«+s Respondents




4%,
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original Applicetion ne, 394/923

Anand Singh, 5/0 Sri S.L. Singh, r/o 524=A, lraffic
Colony 4llehabed

Raj Kumer Singh, S/ Sri y. Dayel singh, r/o 5-
i1.G. Merg, Allahakea.

.ai prakesh singh, S/c 5ri %.D. Bingh, r/fo 5.5
isarg, Allahcbad.
Santosh Kumsr Singh, S/o Sri M.D. Singh, r/o 5- M.G.
Marg Alkha:ad,

S.X. Singh, s/o0 N.B. Singh, rfoc 13/3 Kerela Bag
Golony, Allshabad,

Jmesh Fretag Singh, S/¢ Sri K.r. Sinch, Retd.
Priricipel pP.B. Inter College. Prategpgaurh.

sunil Kumar Singh, 5/0 s5ri J
Gujeria, rost iJrayadeeh, Dis

Anil Kumer sin\b, s/o sri R.P. singh, r/o Vvill,

Late
)dPll Fumar Rarua, f/o sri/J.C. Barua, r/o 89 R.N.
Nagaer Allzhebad

rajei Kumar Srivastavé, S/o sri R.B.L. Srivestcva,
r/o 152 Balua Ghat, allchabecd.

Mukesh Kumer Srivastava, S/o sri @.S. Srivastava,
R/o 123 Matiyara Road, Allahsbs-.

.o« Applicants,

VEESHUS

Jnicn of india, thrcugh General lanasaaer, N, Rly
nei lwey Boad, Berods House, New Delhi.

Chief Personnal Cfficer, N. Rly Bazreday House,
New Ddhi.

Divisicnal Railway lsncoer, M. Rly Allshabad.

Sri. Divisional Commercial supdt., N. Rly
A llahekbad.

ee. nesponcents

Original Application no, 633/352
Ramji, S/o Late sri LalsRam, r/o 614/i Teliergani,

Allahebad,
\ «e. Applicant

QoL -

T —
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Versus

Jnion of India, thrcocugh General Maneoer, N. Kly
Berods House, Mew Delhi.

The Divisiconal Railwzy Menager, N, ly. widehabed.

Sr..Divisioneal Commercial Supdi. N. Rly Allehabed.

.+« RRespondents

Original Application no. 706/92

Dipek Kumar Singh, 5/¢ Sri (Lete) B. Sinagn, r/o
1B/8A Bhanghambri Road, allepur, allshabad.

Akhter Naim Siddique, S/o sri MN.J. Sideique, r/o
174 New Mehdori Colony, Allehabead.

Mohd. Keleem, S/o0 sri amir Uddin, r/c Vvill patulki,
P.O. Kanehti Distt. Allahabad.

Dilip Kumsr, s/o Sri A.P. Srivastcve, Rf/o 9 Elgin
Road, Civil Lines, Allehabad.

Km. Shashi sriwasteve, D/o Sri L.N. Srivasteve,
r/o 347, LIG Govindpur Colony, Allahscad.

Suresh Pratap Singh, s/o Sri Rem Nesh Singh, r/o
Vill Chand Kemaniya, F.O. Khutj P.S. Khera, Cistt.
Allahabad.

s+ Applicant

Versus

unicn of lncie thro.gh Sec®tory, Railvey Boerd,
Rafi Merqg, New Delhi,

Genereal lianager, N. hly Railwey Bnaven, (Barode
House) ‘‘ew Ddhi.

Chief Commercial Supd. N. Kly Rei.way Bhawan
(Berodc House) Allahacad,

Divisionsl Railway Mamager, N. nly, allahabad.

r. Divisionel Commerciel Supdt. N. Kly, D&M
Office, Allahabad,

... iespondents
Original fpplicaticn no. 648/92

- - By
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1. Ran Murteo, S/o Mewa ipel, r/o 71 A Dale Allaiur,
Allahatad.

.« Adplicants

Vers us
. a: ‘ . - 3 i
1 nicn of Indie tkrough Generel !‘@énsger, N. ERly e
Barode House, New Delhi.
2 Divisional Railwey lianager, N. nly Allehaced.
an Senicr Divisional Commercial Supdt. N. Rly allehaba .,

... Respondents

i
#

|

]

AS. Original A pplicetion no. 731/92
|
i nej Kumar idshra, s/o sri K.K. iishra, r/p
26/10, shiv Kutti, Xricel Bhawan, allehabead.

2. Frank .ichard jtenesse, S/o Sri !i.R. Menesse,
$4/37, 0ld l‘unferdgani, Allshabad,

o e ¢ ,‘-/“p licdn—t.

Versus

1. Jnion of Indie, th rough Generel iienaver, N. Rly
Rail Bhawan, Rairucde. House, New Delhi.

2y Civisional Reilway lia@neger, N. kly DRM Office,
All < na bed-

3. Senicr Divisiornal Commercial supdt., DRV Office,
Nawab Yusuf Roed, Allchabad.

.++ Respondents

49. Criginal A pplicstion no. 736/92

N Frakash Chendre, rFandey, S/o M.D. Pandey,r/c
Vill & P2>st Dubawal, Cistt. Allahabkad.
«s. Applicant
Versus
e Jnion of Indie, throu,h Secretary, Railwsy Roard,
New De lhi.
n seneral [jenager, N. aly Railway Bhawan (Baroda
House) l.ew lelhi. \\
.
b\ T 27




50,
1.

/21 /)

Chief Commercisl Supdt. N. .RlyRailwey Board,
New Delri,

T

Divisional Heilway Maneser, No., Rly DR: Offid
All he bad,

Sr, Bivisional Commercial Supdt. M. Rly, DRV
Allé habed, '

e s+ Respondent

Criginal gpplication no. 880/92

Gulab fiem, S/o Ram LCaur, ‘/u vill. sSenapur,
F.OU. Senepur, Cistt. Jau

Ee

S

.0,

«s. Applicant.

Ve rsus :

Unicen of Indie through seneral [janager, N. i
Earcds Heuse. i‘ew Pelhi.

ly

Divisionel Railwsy Lianecger, . !1ly, Allchabad

Sr, Divisional Co merciel supdt. N. Rly, DRM
Uf "L:L Ce, r\-—l(,thdd

e+« it€sgondents

originel applicetion no, 961/92

Durgesh . eni lishra, s/c Sri C.P. ‘ishra, R/
433-KL Kydganj, Allahshad,

Fermeshwsr Fresad Trivedi, s/o Sri R.K. Triv

:r/c 116=-4A Bahadurganj, Thakur Din Ks Hstha,

Distt. A llahebad.

“ehdnra prasad Mishra, s/c sri K.P. Mishre,

O

eci

r/o

577-4 Nal Rasti, Neta Nagar, Distt, 3llshabad,

VVersus

Jnion cof Indie through Jeneral Mansger N. RI1:

Baroda House, l.ew Deihi.

Chief Commercial Supdt.,N. Rly Reroda House,
Delhi.

N
RS LY

Divisionel hailway lianeger, N. Rly Allehabksad.

Senior Divisionsl Commercial Supdt. CRY Offi

N. Rly Allsh
nly Allahabag . '\ Re- pondents

© e

W

ce,
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5Q, coriginel applicaetion no, 267/92

T Cinesh Fresacd Fendey, S/c sri K.N. Pandey, r/o
vill. 3elwan, P.C. rahara, Distt. .firzepur.

ee. #pglicant

Versus
s tinion of Indie through Genersl liansger N. Rly
I\@\_’V DC lbi .
2, Divisionel Reilway it@nsuer, No. Rly Aallahabacd.

3., - Sr, Divisionsl Zommercial supdt. N. Rly allahabad.
P

e+ Recsponcents

5. Criginal application no. 1203/92

ishna Lal s/o sri G. sehei, r/o 12/14 i.G. Nerg,
GeG.l.C. Comp cund, Allchabad.

N
_('11 Qi
B

endre sirgh s/ofsri J. singh, r/o 2/85, Rame Nand

jar, latiyara Road, Alliapur, Allahabad,

3. Hori Shenker Singh, S/o Sri Kam Autar. Singh, r/o
2/45, Rame¢ Nand i.agar, jiatiyare Road, allahebad,

4, Tej Lahadur -Ram, S/o Sri Dal singer Ram, R/o
87=1/2=C, Baghambasri Rcad, Aallapur, Allshabad.

U
Oe Yogendra heth,s/o Sri Dudh Nath, r/o 535, Colonel Gurj |
Hlld hdbado |

ess Ap:iicands,

Vers us

1. Union of Indie through General nanager, N. Rly
Beroda House, Mew Delhi.

2. Divisinal Railway #anaser, Northern Reailway,
Allahcbad,
3. Sr, Divisicnal Commercial Supdt., N. Rly 4llshebad,

.. 29




54,

2.

3
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uriginal applicstion no,1207/92

Suresh Chandre Gupta, B/c Sri Reja Rem Gupta,
r/o 2/3, YNew Rewa Building, Leader Roed,
Al lanebsad.

Pertho sarthi Dobdar, s/o sri H.K. Dobdar, 294, AKLar
pur, Allenaebac.

e Apolicaits,

VeTrsus

Jnion of india thr ugh Zeneral jans.er, No Rly,
beroda House, N. Belhi.

Divisionel Reilwey lianaser, N. uly Allehabad.

Sr. Divisivnal Commerciel supdt. N. Rly aAllshabad.

e.+ tespondents.

urigianal A prlication no. 1345/92

KrishanaKant Srivastsva, S/o Sri (+ate) punni Lal
Srivastave, r/o Kama hénzs Nagér, Bhardwsj Puram
Allehabad.

smt, 'Jshs ..eni Srivasiewa, /o sri D.C. Srivasteva
r/o 520KL Kydgarj, Allahabad.

Ha<esh Srivastava, 5/o0 $1i Kripe Shanker, r/o
72- C/2, iatiara Rocad, Bharadwsj Purem, Allchabad.

Ghen Shyam Singh, S/o 5ri Z.R. singh, R/o vill Narayai
npur, Post Shivgarh, Distt. Allahabad,

Brijesh Kumar Penday, S/0 sri S.K, Fandey, - = |
r/o 46, Kiunche Rei Genga Prasad, alviye Nager,
Allashapad.

ee. Applicants

Versus

Jnion cof india through Gerneral lianacer, N. Rly
Raroda House, New De lhi,

Divisionel Railway ianajer, N. Rly, Allchabad,
Sr, Divicional Commercial sucdt. N, Rly, Allahabag.

\\ s+« Responcents

=ENt
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Ooriginal Application no. 1344/92

vinod Kumar Stivastava, S/o sri
r/o 751, uir Road, neJapur, 2lla

Vercsus 7

e

Jnion of indi2 througn General jianager, N. Rly
roda House, Mew Delhi.

pDivisi na: Railway lanager, I. rly, & llshabad,
sr. Diveionsl Commercial Supdt., L. "+Y Abllehazad.

... lesponderts
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Original a.plicaton nc. 1230/92

3

. lmamuddin, S/o Sri S.H. Imenaddin, B/O
ot @ 7 ; S el e \ S e )
81/0, chenshyam®liager, Rellwey Celony, A 11 zhsbad.

Dheerendra lath Saxens, s/c Sri Decna hath S.xene
n/o 46-21=4/7 Reman Ke Fure, 'sulem Sarai, Allahgbad

ve. Applicents

Vers Js

Jnion of india through General Haneger, N. wly
ssroda House, MNew Delhi.

Divisional Railay leneger, N. oly Aallehabad.

~ 4 -

sr. Divisionel Commercial Superintsndent, b. Rly
Allshebad.
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original A pulicet:o
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Prem Shanker, 5/0 51l
anda, Himistgang, Al

Kemes hwer Neth snerme, 5/6 S1i Raem 131- liréls NAger
Lucknow.
e o ° ;-\p.\.flj.cal'.'t.
\ers us

Union of andia throgh General i.enecer, E. Rly,
cerods House. Allahaiad.

pivisioral Railwey Menager, N. Rly, allahabad.
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3 Sr. Divisional Commercial Supdt. N. iily Allahcbad.

... nespondents

5. uriginal Application nc., 647/92

-

S Verun Kumar Shukle;—Sfe—sSri 5.F. ShukKla, r/c

79 A vinhazpur, Beni Ka Hats, All:habad.

«s. Applicant

Versus
e Jnion of jndie through Genexsl fanager, N. Rly
Barode House, llew Delhi, ' )
2. Divisional Rai lway Menazer, N. Rly,'AllahabaC.
= >r. Divisionel Commerciel Bupdt. N. bly

Allehabad,
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e+« Responcdentis

‘ ~
Jriginal Applicaetion no. 494/9&

On

i Suresh Kumnér §/o Sri Tulsi Ram r/o 25, Luker Ganj,
Allshabad.
oo Aoplicant
Versus |
b Jni n of Inida through Generel Memager, N. Rly
Ezrodae House, New D-1lhi, |
i
2 The pivisional Reilwey Marager, N. Rly, Allehabed. ’
£05 The Senior Divisonel Ccamercial Supdt. N. Rly |
Allahabad, ‘
4, Sr. Divisional personnel Officer, N, Rly, Allzhabad.
e Sr. Divisicnal Acvounts ufficer, N. Rly Allshabad,

.s . iespondents

€ty Original Applicction no. 495/92

1 Rarnjni Kant Fkatel, 53/ sri Cnandre Shexbar, B/o
2, Rama hand Nefgar, Allspur, Allechabacd,

\

¢ e Applicant.
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Versus g
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— L] . .
Jnion of indie throgh the General Maneger, No .Rly
e} -
~Ccroas libuse, iew Delhi,

Diviciorael Railwey NManager, N. Rly Allehabacd.

Seniro Divisionsl Commerciel Supdt. N. Kkly Allahebad.

sr. Divisionsl personnel Officer, iv. nly Allahaiad.
3r, Civisional ,.ccounts Officer, Ii. Bly Allahebkad.
eees Respondeiis

eo ZAbplicert

Versus

Jnicn of Irndis through General ciiacer, N. Rly
Earoda liouse, MNew Delhi,

Divisional Railway jfarczer, N. Rly Allahetac.

Sr. Divisional Commeercicl Jupdi., N. ly Allehsked-

Sr. Civisional Perosnnel Cfficer, . Rly Allchebed.

Sr. Divisioreal Accounti Officer, N. Rly Allchakad.

e e e Resporden’ts

Oricinal Applicstion no. 527/92

4Anil Kuuer Srivastevae, /o Sr1 V.. Srivastave,
Rly Cuarter,sukedergeni, ~ilciabbd.

i s areey
191/24 Ttaizocp ruxr, A

s

it

Rakesh pretap singh, s/o sri R.P. Sin
vill & P.C. Kotwa Tehsil ] i

cbad.

Vers us \\
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TatJl Khere, s/o sri G.F. Khere, r/o 36-3-Ahiyapur,
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ion of ]ndia through Secretory, Kailway Board
Rall Bhewan, New Delhi.,
Generzl jlancger, N. Rly 2erods House, New Delhi.
chief Comme:rciel Supdi. N. .Rly 3erods House,
wew Delbi.

Divisional Raiiwey honoten, e nly, DENCffdce T
Allahebad.
Senior Diviional Commeréial Supdt. N. Rly Allahabad.

station supdt. . Rly Allchacad.

ses HESpORUEmES

original Applicstion no. 632/92

ialaya lant, /o crisi i ves g Ny 5 508 '
Baghambari Housin: Scheme, Bharedwajpuran, /llahepur,
‘Allahabad. o

S ke e DR

Versus

=, iU Rly
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U”io

of Iindia, throuigh Jenerzl aneg
New D:l}"

Livislanel Beilwey lansger, . @ily, tilchebad.

Segior Divisionsl Commercial Supdt. N. Rly &lichabad.

.«. Resporncents

oricinal Application no. 476/322

A v o . N = 4 oy . e P o e
shushil Kumar Srivastasve, “/¢ 5ri lLekshman Frasad
srivastevs, r/o 155 Zagamberi G&r ih Lireman Yojna,

3 S5 b N B Fl (L ey
mllr_}’;ny l*’ lia..’c‘bc’do
oo AppEIGEITC.
Versus

Unionr, of Indie throush Seneral ienacger, 1. kaeilway
Berodcs louse, hew Delhi.

Divisicnel Reillway [lsnajer, M. nly. cbad.

=

Sr, Divisionel Commercial Supdt., N. iily Allahabad.

e
ANgaaes

(2]
(i

Sr. Divisional persinnel Officer, N. Rly .

B - . Al =k alhat
Divgsional aAccounts Officer, N. nly Allahsbad.
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Originel Awplication no. 477/92

. . \ won ¥ Co e = -
ATun Kq"’;" T, J/o 5ri Gyen Chand, r/9 42, Baka Ji ka
Czaugh, Ailenaebed.

e e ,f'\}',.'}'ljcdrni

WEes o

Unizn cf India thrcigh General ..eneger, i. Rly
Baroda tHouse. New De lhi.
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way ..enaser, . xiy Allshsua’

Sr. Divisional Commercial 3updt. . Rly allshebad.

sr, Divic icnal P erosnrel Ufficer, i« Bly Alra-abad.
Sr. Divicsional Accounis. Cfficer, M. Rly Allzhabead.

Jpgndra sinah, S/o sri 3. singh, r/o
1gi . Sck

Taj Jr FOosi
<aldih, Distt. Varcrasi.

= . sy e ~2 ~ 3 N ~3r sl
Rajesh ikumar singh, s/o sri R.N. Singh, r/o
Tajour Post Sekeldhi, PaS. Sskaldih, Disti. VYeranasi.

Versus
Jnion of indis through General ilanager, . Rly
Reilwey Bosrd, Baroda House. New Delhi. i

1 - L m Bt < :
Chgef Commerciel Supdt. Iv. Rly Berods House. New Delhi
Divicicrial Reilway lianajer, N. kly Allshabad.

Si. Diveional Cemmercizl Supdt. N. Rly All

es. HespoOncCcentis

Original spplicstion no. 220/63

$/6 Sri R.L. Prasad, r/o

Sanjey Nerain Prasad,
ehal, NMughalsarai.

22 Leth no. 1 lew |

&Ll l:arairn Prasa
vall Neds lpur = oo

') C/Q JIJ Rouu prOSL,C, r/O
t Chereon, Distt. Varanasi.

\ «s sdpplicent
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Versus __

Unioin of Indie, through Generel [janager, N. Rly
Railwgy Board, Saorcde House. New Delhi.

chief Commercicl Supdt., N. Rly Beroda House,
New Delhi.

Divisioradl-Reilway Manager, N. rnly, Allshabkad. ~

Sr. Divisionsgl Commercisl, Supdt. Northern Railway,
Allehebad.

«ss lLiespcndents

OCriginal Applicetior no. 219/93

Ram Singh Yadav, S/o Sri R.a. Yadav, r/o vill.
Purabharghai, p.0. Suhansa, Tehsil patti, Distt. :
Pratepgarh. g
(13
. £ 3 . i
Uma Shankér Yadav, S/o sri R.L. Yadav, r/o vill. !

Behdaul Xhurd, P.O. Gsura, Tehsil petti, Distt.
Fratapgerh.

Om prakash, S/o Sri R. Dular, r/o vill. Behdaul i
Knuru, H.O Gaura, Tehsil Fatti. pratapgerh.

Vasudev, S/o0 K.N. Yadav, rfo vill. 'Xudia-ka-pura
Tehsil Mechchaliseghar, Distt. Jaunpur.

++» Applicarnts

Vexrsus
Jnion of Indie through Generel [anager, WNorthern
Railway-Railwsy Docard, Barodg ilouse.
Chief Commexrcial Supdt. N. Rly, Baroda House. New
Divisional Railway Mana‘er

$ ]
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Crigianl Application no. 197/93

. ‘4(_,,.. cua_,.Lc

adur singh, r/o wvill.
t

shiv Kumer,iiicshra, -S5/c¢
vill Tatiharas, Fost D

Vinod Kumer 3ingh, s
Vvill Raon, Fost 5emra
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cri §.5. Traipthis

h Chandra Tripagtihi, 0
Seidatad, Disti. Allans.ac.

S s
1o vill, shisakpura, Posti
= chyvam Krishar Dwivedi sri V., Twivedi. r/o
<e Sk Yam KIrisheh pgwliveadli, s/C 35X1 Ve JWlV a4, /
vill., Topo, Lekshaegrah, Distt. Allshaiad.

P Applicafii.

‘ ough 3Gneral jianezer, k. Rly,
Aeilway Lhawasn, Barodc ilouse. ..ew Dcelhi

2. Ciief Commercicl Supdt. Baroda nouse, hew Delhi.
20 Divisionsl Railway ianager, .. Kly B Allahabed.
a5 seniay Davisionsl ommaLc ial, Supaglt. L. Bl

ER-) UIIL.fCr:-:Dh.'. '.'lcn’.') =i ‘ ! /{
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7l @, criginal application no. 162/93

e prem Shanker, Ss/o sri .S.H.N. Pandey, r/o 45 Gariwen
Tela, Hllchadad.

2. Sanjay Kumar, Srivasteva, S/o Szri (Late) R.b.
srivasteva, r/o 16/11 liew Sobhbatiabagh, Allshavad.
3. Gautem Adhiker, s/o sri N.N. Adhikeri. /0 695-5
Loco Colony Allshsbad.
S. Jacdish Presad Siiwvastewve, s/0 spi (tate) LLp.
Srivaestave, &/ 97/4, Kavbala, .ailaaabau.
5. rHajendra Sataswet, §/@ Sli P.Ss Sarzsvwot, /o
7 = =
63 3eriwver Tola, Allshelbacz.
O Om Prakesh grivastava, 3/¢ 5ri p,;. rivasieva,
r/o EWS (54) Baghambari Colony 3/3 A Lapur Allchabads
Ve ﬁ;lcsn Kumar Srivsstave, 5/0 G2 T.hN. Srivascove
“/o B5 5/ 5 shenshyam lagar Railway Colony sllshsbad.
3. Aashuiosh ¥umnsr sSrivesitzvs, S5/ Er RS T s o
- oY = / o~ - > s i
l/u Yo/ 11 Saxrvduaye Nag AL EENELED o
e .Q;n?;_,ﬁthi S.iv 5.8« Siivazava,
Sypel Sy Ll s e shabaa.

a; Kumar Verma, 3/0 S
_‘LP’:Z ‘t Jvdul}aﬁa RO&Q, =y

1. Jnion of India thro.gh Zener
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Railway Roard, Borode !louse, Al lew Delhi.

2%, Chief personnel Ufficer, horthern Hailwey, Rarcds
House, l.ew De lhi.,

Sl Civicziongl Railway Manager, N. ily, Allghabed.
4. Serniior Divisional Ccmmercisl Supdt. N. Rly,

Allaznabad.

«+. Respondents

42. Originasl spplication no. 151/93

1. shec Kum.r ‘aga S/O Sii P.L..Yadav, r/o 164-A
Alopibagn Alletabad.

2. shailendrs 3ahsi Verme, s/o sri B.F. Verma, r/o
SOJ_/ 1- ﬁE sk .\qyar, Hllak agd.

3. Km. Rajeshweri, D/o Sri Ram Dass, r/o 2/92-2
Hamanand Aa"ar, Allshebad.

4. sSunil Kumer Srivsstava, /o ey AN, Srivasteve,
r/o 127 jaetira Road, Allshabad.

B Rejesh Kumar, s/o sri s.F.L. Srivastava, r/o
5+C.Cel. Srivestave, Sucdamadih, Dhanbead.

0. Awedesh Kumer Singh, §/0 sri J.singh, r/o surshiya,

Fost -anscih, Distit. Cellia.
T e Anjeni Kumer Srivastevs, s/o sri V.N. Srivsstava,
r/o 28-A Krishan Negs:, Allahebag.
8. KXarunesh Kumar, S/o Sii T. hath, r/o 545-3 Ghanshyam
Nagar, Allahabad.
9. Shyam Frakesh Srivasstava, s/c sri P. Lal} rfo
EWS 54 Beghambari cCcolony, Allsghabsd.
10. Lalit Kunsr, s/0 Sri Prem Kuner, T/o 16/11 llew
Sohbatiabagh, 4llshabad. :
i
0o 0 \JpliCJ t
Versus
T Jriion of india through General .ieneger, i.. Rly-
Baroca House, lew Delhi,
2. Chisf personnel Officer, . Rly, Baroda House,
New Delhi.
s Divisionel Reilway iianager, LK. n1ly, .Allghabed.
4, senior pivisionel Comme:diel Supdt. N. Lly Allahabad.
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Qriginal Applicatien No, 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahabad, ' ‘
eess Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

.o+ Respendents

O R D E R(RESERVED)

JUSTICE B.C. SAKSENA, V.C

This bunch ef 73&g§ses in all invelve almost

identical questions of fact and law and reliefs alse. O.A
83 ef 1992 is being treated as the leading O.A. The number
of days bf werking varies in each of the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that ted cn the
allegatiens made by the applicants in the menth ef January
1982, |

2% The applicants alleged’that they had werked fer

the peried, indicated by them in the varieus O.ss. in the menth
of January 1982 @ K,15/- per day. The applicents allege
that on the basis of Railwag Board's letter dated 6.2.90
they made representatien regarding their re-engagement as
Volunteer Ticket Cellectors since they had werked prier te
17.11.86,

e Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B, in a few O.As preferred

\
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by persods similarly circumstanced, The applicents,

therefoie, have sought a relief for & direction to the

r—
«
L]
o)
(e}
=
e 5
M
o)

ts to re-engage the applicanis as Volunteer
Ticket Cullactors or Mokile Booking Clerks es per Extant
~— —itules. They have also in some petitions prayed that &
direction be issued to the rzspondentis to take the peti-
iicnars on duty end pay back waces from 1C,12,90 till}

the dete when they first presented lhems@lves for engage-
ment,

4, The respondents heve resisted the petition end have
filed a coungr effidavit as also & supplemantary countie
affidavit,

5. The applicants have filed & rejoinder offidavit.
The appficants heve admittedly not re-engaged aftier their
éhort stint rsnging between 5 to 18 days in the month of
Jenuary: 1982, The Railway Board's circulers dated 6.2,90
is annexecd as «winexure Al to the leading C.A and have
also been annexed in kXX some of the U.As. A p-russal of
the said letter shows that in the light of the judgment
dated 26,8.37 of the Ceniral Administrstive Tribunal,
Principal Bench, New Delhi in O,A. No, 1174 of 1984(Neera
Mehta end Urs Vs. Union of Indie and Ors ) and Jdismissal
of the SLP No. 146.13/87 ty the Hon'ble Supreme Court

on 7.9.389, The LKailway Boerd has decided that the 'cut
off' cate for being considered for abscrption in

reguler employment egainst reguler vacancies earlier
provaied to be 14,8.81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the anchor sheat

for the cleim in lhe present U.A which reads as undet:-

\
Yo\
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance eof the scheme by zenal
4 ~ Board's :
- Railways, as a result of/ﬁ@ﬁgvletter. dated

17.11.86 er any earlier instructien teo the

same effect may be re-engaged as Meobile
Boeking Clerks as and when they appreach
the Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years ef service as Mobile
Beoking Clerks in the same manner as in
the case of other Mebile Booking Clerks

covered under para l. "

6. ~ In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut eff datef
provided therein was 14.8.8L.

3. We have heard the learned ceunsel fer the parties,

Re Shri B.B. Paul, ceunsel appearing fer the respe-

ndents raised a preliminary ebjectien that the O.As are
barred by time, laches and acqu%%.nnce.

qe. The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990
dees net govern the applicants whe alleged t§ have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result eof the Board's letter
dated 17,11.86. Their discontinuance had taken place feur

\
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years earlier and not on the basis ef the Railway Board 's

said letter,

10. The respondents have alsoe disputed the cerrectness

ef the averment made by the applicants abeut their having

"worked fer the duratien indicated by them in each ef the
O.As., The applicants in suppert ef their assertien of
having werked in the year 1982 for a number ef days indicated

by them during the 'Kumbh mela' have been aneexed, cepy ef,

certificate stated te have been i;sugd by ene Ram Das whe
has given out his designatien as/Tizzet Cellecter AKM, N. Rly .
Allahabad., Cepy ef such a certificate has been annexed as
Annexures A=3 and A=4 te the leading O.A. Shri B.B. Paul ‘
submitted that Shri Ram Das was net cempetent te issue this |
certificate and the said certificate cannet be treated as
preof ef the working peried of the applicants indicated in
the certificates., We, however, feel that it would neot be

necessary te enter inte this centreversy for the purpeses ;

ef deciding the O,As. We, proeceed to decide the O,A in the

light ef the claim based en the provisions ef the Railway

Beard's circulsr letter dated 6.2.90. We, hewever, make it
clear that we may net be understeod te have accepted the

claim ef the applicants with regard te the days ef their
werking, Wwe may take up the plea of the O.As being barred

by limitstien, Admittedly, none of the spplicants initiated

udicial
anyﬁﬁm&;&g%,proceedings in any ceurt te challence their
discentinuance made in January 1982, The €entral Admini-

strative Tribunall was censtituted in November 1985, These

O«as have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim

apart frem the preovisiens of the Railway Board's letter
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of the Tribunal. The said O.As are U,A. No, 722/9C

Rajendra humer Srivastava Vs. Union ¢f India end Ors, C.A

No., 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis and

" Urs, U.A. No. 648/91 Maden Mohan Pandey Vs. Union of india

and Ors. No doubt, in these csses orders for re-engagerent

of the applicants therein had been passed. un the msterial

placed in the supplemzntary affidavit we find subsequentily

in several other cases cecided by this Bench of the

Tribunel, & different view was taken when it was pointed

out that the Railway Boerd's circulcr applied to !Mobile

Booking clerks and the decision in Neera Mhta's case was

in respect to Mobile Bocking Clerks. This distinction Was

r

noted while allowing a few review petitions in some O.As

.

and in U.A. No, 131/92 Lalji Shukla and Ors, the only

directdon given was that the respendents mey consider and
|

analyse the cases of lpbile Booking Clerks and find out

if any scheme can be framed by them laying down a parti-

cular criteria for re-engaging them on casual or daily

basis,.

Ajainst this decision, the Railway Authorities

preferred an SLP before the Hon, Supreme court and the

Hon, Supieme court by an order dated 7.4.94 passed the

followiny order:-

"

Delay condonec. The order only gives & dire-
ction to the petitioner to find out any scheme
can be framed. The Union of India

can examin2 the matterr and if it is

not possible to frame a scheme, record

ils finding accordingly., There is no
obligation cest by the impucned order

that the scheme should be framed in eny

case subject to the 8POVe, observations the SLP

is disposed of", N\
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Gbove LS EOUELEENS he EpE 01 a1 0Te Ve eI BRIIE ETEHECEaCEEs |
Subseguently, the Railway Administratien consideredx the
pessibility ef framing & scheme in the light ef the aire-
ctiens given in Lalji Shukla's case by the Bench ef this
Tribunal which was dlse repested in seme other O.As which
came fer decisien subsequent te the decision in Lalji

Shukla's case,

12, The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters for abserptien and regularisatien in greuw'C'
e

categery pests since this weuld militet oegainst the statutery
previsiens laid down fer Recruitment ef Ticket Ceollecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indian Railway Establishment Manual 1989 Editien., They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Cellecters/Mebile Booking

Clerks for their re-engagement en casual er daily basis,

15, It was also held thet re-enzgagement will burden
the public exchequer and will clse enlarge backdeer entry

and will effect reservatien pelicy &s contained in article
16(4) of the €enstitution ef India. It wses alse held that
framing ef such a scheme fer those Volunteers whe have clearly
worked fer a peried ef merely for 5 te .8 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at 1arge§

would be deprived ef their legitimate rights,

Qv:\ e+ ep44




13 Admittedly, this scheme has been given up after
47.11.86 and the Railway Administratien has fer cogent reasens

indicated tlat it was net feasible te draw up @ scheme cs

rejuired in erders passed kn varieus O.a.s

16, Shri B.B. Paul hes also invited @gg our attention

to certain decisions in review petitiens which were allowede

ﬁ@@@ﬁ@@%@.@n the basis ef an snolegy of the decision by the
%
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O.,As, While @geid@ag allewing the
review pegitiens it was neted that the decisien in Neers
Mehta's case was confined te Mobile Booking Clerks and there
is ne parity between Mebile Beeking Qlerks and Velunteer

Ticket Collecters., The present applicents fall in the later

categery.

lé. Quite a large number ef decisions have been rendered

frem time te time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te drew up a scheme was enly provided as in

Le1ji Shukla's case(Supre ), which wgs followed in many other

subseqyuent decisions., The turns and twists which have taken

place in the view expressed on the question have been referred

to show that the decisions of this Bench of the Tribunal on

the basis of which the applicants/%ﬁ%iming similar benefit

being extended to them do not hold the field.

1q. re may now take up £Or consideration the plea of
benefit of the

the applicents that the jaeclisions in some O.As in favour of

similerly situeted porsons may be extended tc the epplicante,

, , ¢
It is pow fairly well settled that the judgment of the Tribuns
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Jbi that metter of any court doeg not give rise 1o a
cause of action. It 1is the orders of the authority
concerned or their inaction which give rise to:the
grievance ;ﬁd the cause of aciion based upon this has tc
be considered for purposes of determining whether the
petition is barred by time under the provisicns of Sec,

21 of the Administrative Tribunels Act.

13, As was noted by the Medrss Bench of the Central
Administraetive Tribunal in & decisicn reported in (1654
28 AIC pg. 20 'Tamil Nadu Divisional Accountants Assocla-
tion and urs. Vs. Union of India and (rs, this position of
law hss been cleasrly affirmed in the judgment of the
Supreme court inv'BhOOP Singh Vs. Union of India and Crs.,
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delsy was reised and it held that since the
delay has not been satisfactorily explained the O.A was
re jected on the ground of limitation alone. In that

case an corder adverse tO the applicants was passed ¢n
14.,10.86. A decision on a similar crder was renderec

Ly the Chandigarh Bench of the Tribunal on 1.5.91, There
after the applicants Asscciction moved in th& metter and

mede & repreésentetion, O years delay was held as fatal

<

1¢, A Full Bench of the Ernakulem Bench of the
Tribunal in & decision reportsd in (1994 ) 28 AIC 177 has

also taken the view that decisions in similar caeses cannot

give & fresh cause of action and the period must be counted

from the dete thz cleim relates,
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2L, The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union
of Indic snd Urs(Supre,; hed interelis, held_Ehat"inordinate
and unexplained delay and laches by itself/;»good ground
to. refuse relief to the petitioner irrespcctive of the
merit of his claim. It was alsc observed that Art. 14 or
the principle of non-discrimination is eguitable principle,
Ther2fore, eny relief cleimed cn thet besis must itself

be founded on eguity end not bec elien 1o that concept".

22. Ve may also refer tc a relevant observation mede in 2
recent declisiun of Hen, Supreme Court in 'Retan (aancra
Semant sna Urs, Vs. Union ot Indie and urs reported in

1694 S.C.C(L&S, page 182, The petitioners befofe the Supre-
me Court in that case were casual lcbourers of south eastern
Railway., They wera zlleced t0 heve been eppdointed between
1G64-6¢ and represented between 1¢75-78. They, through
their petition scught ¢ direction to be issued to the opp.
parties to include their names in Live Casual Labcurers
Register after due screening cend to give them re—employment
according to their senicrity, The basis for the cleim
amongst others and was a few judgments rendered by the Apex
court in 1985 &ndl87 directing the Railway Authcrities to
prepere a schems 2nd-to ebsorb the casual labourers in
accordance with their senicrity, The petitioners appeared
to have made a representation in 18SC to ithe Authoiities in
which it was clleged thet they are not following the orders
of the Supreme court, Hich court of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said cese the Hon,
Supreme Court, tcck the view that since no explanation has
been civen es to why the petitioners did not approzch till

199C held that two questions arise;
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(i) whether ithe petitioners/entitled as a

]

matter ot richt to resmployment. ;
(ii) whether they heve lot iheir right, |
g aﬁy)oue to delay.
2 b wWwhile dealing with the said question the

following observetion was made :-

o

" Pelsy itself deprives & person of his

remedy aveilable in lew. In absé@nce of

any fresh cause of action or any legislation

a person who has lost his remedy by lapse

of time logses his righi as w2ll",

23, ' A Full Bench ot the Tribunal(PE, while
ceciding U.As 767 and 842 of 1989 mede the following
ra2levant cbservation:-

" It is nol openes tc court of record to
pess an order in respect of persons who
cre not even present before it by any
cpplication or petition. In this view
cf the matter the view teken in <he
case of cne c¢r more employee by a judicieal
forum cennot be i?vsc fectc made appli-

cable to ell cother employess In the scme

cadre, rsnk or situaticn by another
judiciel forum."

This cbservation also sugpcrts the view taken hereinabove

.

thet the judgment in a case does not give a cause of
- who
acticn to another employee,/claims to be similarly g |

circumstanced as the gpplicant in other case earlier

decided. | \ E
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24 Sh:1 B.B. Paul, learned counsel appoaring foo
the iaspondcnis have invited our attention 1O ¢ decision
rencered by the Fiincipel RBench in ‘Ashish Chakraborty Vs,
union of incdig and Urs, .eported in 1994(1, AIJ 382, In
the caid case the fests are almost identical 3s in the
case in hend, The applicant slleged that he was engaced
as Mobile Bocking Clerk from 1,6,85 to 15.7.85 and had not
been engaqcsd thereefter. He mede & representation stating
that he has woiked for 32 days in 1985 and in view of the

circal

s

r cf the KRailway Eoard dated 21.5.92 he be elso
considéred for ebscorption as Mobile Booking Clerk. The
;pplic%nt's representat;on was re jected and he was informed
that he cannot be ebsorked in terms of the letter doted
12.8.92. In th2 said czse the gpplicant based his claim
on thefbasis of @ gecisicn of the F,B. in & similer bunch
of the cases, The Division Bench tock the view that

ity or similsrity between the applicants

W
H

theare is no p

Case end ithe agpplicanis in the bunch of cases decided

(=
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rlier, It was held thct since the services of the
applicant was nol discontinued es & result of Reilway
Beerd's lebier dated 17.11.86. the op licent's cas® was
k%i’not coverzd by para 3 of ihe Railway Board's letter
deted 6.2,SC, 8ince he was nolt discherged consequent
upon discontinuance of the scheme by the zcnal Railway

as & result of letter dated 1i7.11.86. The same situation

obtains herein also and wehave alrecdy held accordingly.

N

Se In the said cass, refecrring to the decision of the
Supreme ccurt in 'Bhoop Singh Vs, Union of Indie and Ors

(Supra), the guestion of deley waes also

%C\/ . oo p4s
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considgred and it was held that the petition was barred
by limitationg The cause of action having accrued & in

July 1985. The said O.A was filed sometime in the yesr

24. The learned counsel for the respondents also

invited our sttenticn to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994(1) ATJ
pc=84.

2%. The petitions before us are clearly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act, The provisions of the Railway Board's

letter dated 6.,2.90 is not attracted and spplicable tc the

applicants,

29. Admittedly, the scheme hzex been given up

since after 17.11.86 and is no longer in force. This fact
cannot be lfsf sight of. The agplicants thersfore, cannot
be granted/reiieﬁSprayed for by them. The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors heve been included in the approved
list of 1982, It is, therefore, pleaded thet the reSpénde-
nts have been givwen re-engagement to some Voluntecers as
Volunteer Ticket Collectors on Pick and Choose basis.,

2q. ' In the counter affidavit, it has been indicaztat
that the 12 persons named in para 4.1C of the leading O.A
had been re-engaged as lbbile Booking Clerks and not as
volunteer Ticket Collectors., The allegation, thefefore,
ha% been denied. Be that as it may, the applicants would
be entitled to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-
ngents in re-engaging a few which has been satisfactorily

| \ sto\V p50
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pleined will not give rise 1o discriminctory treatment.
applicanis in =2ffect king re-engsgement on the

h of having worked for a period panging bhetween
$ 1o 18 cays,which alsc is doubtful,and has been disputed

by the respongdents.

3X. In view of the dliscussicn hereinabove, an

of the clrcumstences we are not pursueded

grant the reliefs claimed for by the agplicants. The U,As

lack m2riti and arex accordingly dismissed. No order as to

e

costs.
32. | The copy of the judgment shall be glaced

on each of the U.As which have been decided by this common
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